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(b) whether it is a fact that an officer
ot‘t.heCentanovemmmtmtheCenuﬂ
Water and Power Oommmon
the area recently; and

(c) if so, what are his findings and
recommendations ?

the Second Five Year Plan.
() Yes, Sir.

(c) Alternative sites upstream of the
proposed Dam site were inspected b;
and the meost suitable alternative seum te
be the construction of a storage dam about
3}mxlaupsmmoqudanvillagemda
barrage near Gotta. Further investigations
are necessary.
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1734
BmoaCowShu;hmthip‘r

*x Shri Rishang Keishing: Will
the Msi?i'ster of Food and Agriculture
be pleased to state:

(a) whether it is a fact that cow slau-
ter has been banned in Manipur State;

(b) if so, whether it is banned through-
out the State of Manipur;

(c) whether in this connectien
consultation was made with the people
of the hill areas or their erganisation:

(d) if so, the persons and organisations
ted; and

(e) if not, why not?

The Minister ture (Dr.
P. S. Dednnukh) (s) (b). Cow
slaughter is banned in Manipur Valley
only under the Darbar resolutions prior

to integraton. It is not banned in hill
areas.

() to (¢). Do not arise.

Railway Selection Boards

*1363. Pandit M. B. Bhargava:
Will the Minister of Railways be pleased
to state:

(a) the existing orders of the Railway
Board in regard to the oconstitution of
Selection Boards for examining and inter-
viewing Railway employees for posts in
Selection grades;

(b) whether there is any time limit
within which the proceedings of a Selection
Board should be finalised and the pannel
formed and declared;

(c) if so, what is the time limit;

(d) the number of Selection Boards
on the Western Railway the results of
which have not been finalised withia
the specified time limit, if any;

(e) whether it is a fact that of late
on the Western Railway the panels are
not declared; an

(f) if so, the number of Selection
Boards in which the panels have npot
been declared, and whether it is not in
contravention of the orders of the Railway
Board ?

of Railwa
and T (Shri Alagesan): (®
Selection Board should consist of not less
than 3 officers. For posts filled on all
railway basis the Selection Boards should
consists of rs of not lower tl
junior Administrative rank.  For other posts
they should consist of officers not below
the Senior Scale. None of the membes
should, if possible be directly subordinater
to any other.






